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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th December, 2025

S.0. 5637(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways number S.0.468 (E) dated 27/01/2025 published in Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highways Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (Strengthening widening & up- gradation of newly
declared National Highway -761 from National Highway -61 on the stretch of land from design Km. 0+000 to
Km. 37+970 . from single / intermediate /2L to 2L+PS. / two lane with paved shoulder/ four with earthen
shoulder etc.) maintenance, management and operation of National Highway No.-761 connecting Belhe-Alkuti-
Devibhoyare-Nighoj — Shirur. Shrigonda - Parner in the District of Ahilyanagar in the state of Maharashtra.

And whereas the substance of the said notification S.0.468 (E) dated 27/01/2025 has been published
in “Hindustan Times (English)” dated 08/04/2025 & “Lokmanya Sanjwarta (Marathi)” dated 07/04/2025 under
sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling National Highway No.- 761 from
National Highway- 61 on the stretch of land from design Km. 0+000 to Km. 37+970. connecting Belhe-Alkuti-
Devibhoyare-Nighoj — Shirur. Shrigonda - Parner in the District of Ahilyanagar in the State of Maharashtra.

State: MAHARASHTRA District: AHMEDNAGAR
SI. No. (|Survey/Plot Number|| Type of Land |(|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Parner

Village: Pabal

1 334 Private Agriculture 0.0199||Anantha Mahadu
Kavade,Natha Mahadu
Kavade,Bhausaheb
Mahadu
Kavade,Raosaheb
Mahadu Kavade

Ramzan Lalu
Patel,Malhari Baban
Pingale,Vikas Baban
Pingale,Santosh Baban
Pingale,Bhaskar
Tulshiram
Aavari,Ganesh Ramu
Kavad,Jayshree
Bhausaheb
Kavade,Manoj
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Bhausaheb
Kavade,Mahesh Natha
Kavade,Mangesh
Natha Kavade,Aarti
Akash Kavade,Babaji
Vitthal
Chaheer,Mandabai
Madhukar
Mulay,Pratibha
Bhagwan
Shete,Chhaya Vijay
Goradai,Sanjay Gorkh
Sonawane,Surekha
Ganpat
Pavade,Haribhau
Tabaji Pavade
,Dattatray Rangnath
Pavde ,Bhimrao Pandit
Ranshur,Vimal Pandit
Ranshur,Shakuntala
Raosaheb

Kavade, Ashwini
Anantha
Kavade,Pramila
Vitthal
Lamkhade,Sujata
Anantha
Kavade,Priyanka
Chitrang
Khanvilkar,Pratik
Anantha
Kavade,Pappu
Kasambhai
Shaikh,Shabbir Kasam
Shaikh,Mohammed
Kasam Shaikh,Bashir
Kasam Shaikh,Nizam
Kasam Shaikh,Jamal
Kasam Shaikh,Abbas
Kasam Shaikh

334

363

Private

Agriculture

0.01

Krishnaji Ramchandra
Kavde,Usha Savkar
Kavde

363

364

Private

Agriculture

0.0044

Vijay Ashok Kavde
364

365

Private

Agriculture

0.0054

Narayan Gangadhar
Shendkar
365

366

Private

Agriculture

0.0092

Girish Bhagchand
Sakhala
366

367

Private

Agriculture

0.0046

Vishnu Dhodiba
Kavde
367

368

Private

Agriculture

0.0053

Vilas Keshavrao
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Shendkar
368

8 369

Private

Agriculture

0.0046

Pandurang Dhondiba
Kavde,Prashant
Shamrao Kavde

369

9 370

Private

Agriculture

0.0038

Jalindar Yashwant
Kapse
370

10 371

Private

Agriculture

0.0045

Anil Parshuram
Shette,Rahul
Parshuram Shette
371

11 372

Private

Agriculture

0.0049

Shivaji Laxman
Kavde,Suman Popat
Ghule,Bhagubai Kisan
Bhosale,Sunanda
Dasrath Date,Latabai
Baloo Kapse,Mathabai
Yogesh Varal

372

12 373

Private

Agriculture

0.0011

Shalubai tukaram
Kavde
373

Village: Randhe

13 596

Private

Agriculture

0.0059

Arif Ramjan Patel
596

14 597

Private

Agriculture

0.0054

Padmavati
Dynaneshwar
Lamkhade ,Sudarshan
Dnyaneshwar
Lamkhade,Sadanand
Dnyaneshwar
Lamkhade

597

15 598

Private

Agriculture

0.0045

Tanmay Chandrakant
Ghetgade A.Pa.K.
Priyanka , Tejaswi
Chandrakant Ghetgade
A.Pa.K, Priyanka
Priyanka Chandrakant
Ghetgade

598

16 599

Private

Agriculture

0.0089

Shivaji Kondiba
Pavde,Santosh
Kondiba Pavde,Sunita
Vilas Kokane,Shankar
Pandurang Gadge,
Shrikant Pandurang
Gadge

599

17 600

Private

Agriculture

0.0041

Padmavati
Dnyaneshwar
Lamkhade, Sudarshan
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Dnyaneshwar
Lamkhade,Sadanand
Dnyaneshwar
Lamkhade

600

18

601

Private

Agriculture

0.0054

Shivaji Kondiba
Pavde,Santosh
Kondiba Pavde,Sunita
Vilas Kokane,Shankar
Pandurang Gadge,
Shrikant Pandurang
Gadge

601

19

602

Private

Agriculture

0.0039

Padmavati
Dnyaneshwar
Lamkhade, Sudarshan
Dnyaneshwar
Lamkhade,Sadanand
Dnyaneshwar
Lamkhade

602

20

603

Private

Agriculture

0.0054

Shivaji Kondiba
Pavde,Santosh
Kondiba Pavde,Sunita
Vilas Kokane,Shankar
Pandurang Gadge,
Shrikant Pandurang
Gadge

603

21

605

Private

Agriculture

0.0485

Dadabhau Gopala
Gaikwad, Kailas Kisan
Chaher,Ankush Kisan
Chabher, Sunita
Gopinath Dongre,
Surekha Rajendra
Awari , Janabai Natha
Kavde, Raosaheb
Mahadu Kavde,
Pandurang Sukhdev
Gadge, Shankar
Pandurang Gadge ,
Shrikant Pandurang
Gadge, Vaishali
Bajirao Awari

605

22

612

Private

Agriculture

0.097

Laxmibai Sudhakar
Gaikwad, Sangita
Sudhakar Gaikwad,
Sunita Balu Shirsath,
Sujata Sudhakar
Gaikwad, Susheel
Sudhakar Gaikwad
,Savita Ramesh
Rokade, Gopala Bhau
Gaikwad, Latika
Madhukar Gaikwad,
Pratiksha Madhukar
Gaikwad, Sarkar
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612

23

613

Private

Agriculture

0.0111

Murlidhar Jijaba
Awari, Anusaya Sopan
Awari, Gopinath
Sopan Awari, Navnath
Sopan Awari, Manisha
Babaji Sable,
Janardhan Bhaguji
Awari

613

24

614

Private

Agriculture

0.0023

Bhimabai Nana Awari,
Babaji Nana Awari,
Kamal Balaji Shinde,
Abaji Rangnath Awari
614

25

615

Private

Agriculture

0.0027

Shanatabai Nathuram
Jadhav ,Santosh
Pandurang Awari,
Arjun Bhagaji Sable,
Arif Ramjan Patel,
Shashikant Banilal
Sakhala

615

26

616

Private

Agriculture

0.2573

Shamrao Sadashiv
Shirole ,Sanjay Savkar
Shirole, Maju Savkar
Shirole, Hirabai
Savkar Shirole.

616

Village: W

adgoan gund

27

388

Private

Agriculture

0.02

Sharda Yashwant
Jagdale Supriya
Yashwant
Jagdale,Sujata
Yashwant
Jagdale,Hrishikesh
Yashwant Jagdale
388

28

437

Private

Agriculture

0.0023

Rajaram Sahadu
Gund, Appa Sahadu
Gund,Bhimaji Sahadu
Gund, Baburav
Sahadu Gund,Arjun
Sahadu Gund

437

29

441

Private

Agriculture

0.0038

Rajaram Sahadu
Gund, Appa Sahadu
Gund, Ashabai
Bhimaji Gund

441

30

442

Private

Agriculture

0.0039

Janardhan Haribhau
Lamkhade, Tabaji
Balwanta Gund

442
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31

483

Private

Agriculture

0.004|(Swati Prahlad Kadile
,Karbhari Laxman
Gund , Bhausaheb
Laxman Gund,
Sindubai Suresh
Pathare.

483

Total

0.5741

[F. No. RO/MUM/NH(0)/2023-24/59/3D]
SHAIKH AMINKHAN, Director
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